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Shri 3agdish Chandra
APPLICANT(S)

Apy Shri 3,3, Duogal
COUNSEL

UOI & Ors,

RESPONDENT(S)

VERSUS

COUNSEL

Office Report Orders

25-3-91.

Shri SS.Ouggal, Cionsel for the

applicant,

Hsard.- On perusal @f the 0»A,, it

is saan that there is n© impugned srdar

against which the present spplicatisn has

been Filod, Thera is only an apprehansi®n

^ the Hteppda ef the applicant that ssms

letter is intended to be issued by ths

raspandents fer recQvering a sum ®f Bs,8,000

and ®dd. After careful"perusal af the

abeue, ue find that the application is

prsmatura and |̂declineWt

(T.S.Ob^rop
,nsmbo r(3)

( D. K.Chakra^jurty)
Membsr (A)


